\ 222A

1
| TEM NO. 5 COURT NO. 6 SECTI ON PI L
SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
Wit Petition(s)(Cvil) No(s) . 309/ 2003
LAXM NARAI N MODI Petitioner(s)
VERSUS
UNION OF I NDI A & ORS. Respondent ( s)

(with appln. (s) for directions and permission to file additional
affidavit and permission to file additional documents and
permission to file rejoinder affidavit and pernmission to file
submi ssion and office report)

W TH
WP.(C No. 330/2001
(Wth appln.(s) for directions)

WP.(C No. 44/2004
(Wth appln.(s) for directions and exenption fromfiling O T. and
may refer to renarks)

WP.(C) No. 688/2007
(Wth appln.(s) for stay)

SLP(C) No. 14121/2009
(Wth Ofice Report)

Date : 21/11/2014 These petitions were called on for hearing
t oday.

CORAM :
HON BLE MR, JUSTI CE J. CHELAMESWAR
HON BLE MR JUSTICE S. A. BOBDE

For Petitioner(s)
M. Pranab Kunmar Ml |ick, Adv.
Ms. Soma Mullick, Adv.

M. A D Biswas, Adv.
Signature Not Verified

Digitally signed by
M. Narottam Vyas, Adv.

Deepak Mansukhani
Date: 2014.11.22
11: 06: 22 I ST
S.C. Varma, Adv.
Reason:

for T.R B. Sivakumar, Adv.
Raj Punjwani, Sr. Adv.
Pur ni ma Bhat , Adv.
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M. C. D. Singh, Adv.
M. B. D. Sharma, Adv.

For Respondent (s)
ua K. Radhakri shnan, Sr. Adv.

Ki ran Bhardwaj, Adv.
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State of HP M.
Ms.
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Ms.
M .

Stat of Arunachal
Pr adesh M.
M .
State of Tam | Nadu M.
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Govt. of Puducherry M.
M .
M .
State of Assam M.
M
M
State of AP Ms.
M .
State of UP M .
M .
State of Mani pur M .
M .
M.
Ms.
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Suni ta Sharma, Adv.
Ml. Khairati, Adv.
R K Rathore, Adv.
S. K. Bajwa, Adv.

D. S. Mahra, Adv.

K. Enatoli Senm, Adv.
Anmit Kumar Singh, Adv.
Bal aji Srinivasan, Adv.
Vijay Panjwani, Adv.

Kal yan Kr. Bandopadhyay,
Ani p Sacht hey, Adv.
Mohit Paul, Adv.

Shagun Matta, Adv.
Saakaar Sardana, Adv.

C.D. Singh, AAG
Apurv Kurup, Adv.
A. P. Mayee, Adv.
Rohit Rathi, Adv.

K. V. Jagdeeshvaran, Adv.
G Indira, Adv.
Bal asubr amani an, Adv.
Mukesh Verma, Adv.
Pawan Kumar Shukl a, Adv.

Y. P. Dhingra, Adv.

Suryanar ayana Si ngh, AAG
Pragati Neekhra, Adv.

Manjit Singh, AAG
Nupur Choudhary, Adv.
Vi vekta Singh, Adv.
Kamal Mohan CGupta, Adv.

Ani |
Ri t uraj

Shri vast ava, Adv.
Bi swas, Adv.

M Yogesh Kanna, Adv.

Sant ha Kumaran, Adv.
V.G Pragasam Adv.
S.J. Aristotle, Adv.
Prabu Ramasubr amani an, Adv.
R ku Sarma, Adv.

Navnit Kumar, Adv.

Cor porate Law G oup

Prerna Singh, Adv.
Qunt ur Prabhakar, Adv.
I rshad Ahnmad, AAG
Samir Ai Khan, Adv.
Sapam Biswajit Mitei, Adv.
Ashok Kr. Singh, Adv.

Z.H |saac Haiding, Adv.

Bi na Madhavan, Adv.

Sr.

Adv.



State of UP

State of Sikkim
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Irshad Ahmad, AAG
M R Shanshad, Adv.
Vi krant Yadav, Adv.

A. Mari arput ham AG
Aruna Mat hur, Adv.
Yusuf Khan, Adv.

s. Arput ham Aruna & Co.

State of MaharashtraMs. Asha Gopal an Nair, Adv.
M. A P. Mayee, Adv.

State of MP

Nagar N gram Agra

State of Raj asthan

State of Jhar khand

State of Tripura

State of Bihar

UT Chandi garh

AVBI

State of Cujarat

State of Goa
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Ranj an Mukherjee, Adv.
S. C. Ghosh, Adv.
S. Bhownm ck, Adv.

Naveen Sharma, Adv.
M shra Saur abh, Adv.

Ajit Sharma, Adv.
Sanchit G, Adv.

S. S. Shanmshery, Adv.
Amit Sharma, Adv.
Sandeep Singh, Adv.
Ruchi Kohli, Adv.

Gopal Prasad, Adv.
Jayesh Gaurav, Adv.

Gopal Singh, Adv.
Rituraj Biswas, Adv.

Gopal Singh, Adv.
Mani sh Kumar, Adv.

Gopal Singh, Adv.
Vim a Sinha, Adv.

Deepak B, Adv.

Hemant i ka Wahi, Adv.
Swati Vai bhav, Adv.
Puj a Si ngh, Adv.
Preeti Bhardwaj, Adv.

Shridhar Y. Chitale, Adv.
Varun Mohan, Adv.
Abhijat P. Medh, Adv.

Venkat Reddy, Adv.
Sumant M Nookal a, Adv.

Venkat Pal wai Law Associ at es

B. S. Banthia, Adv.

B. V. Bal aram Das, Adv.
L. C Agrawal a, Adv.
Mohit Kunar Shah, Adv.
Ni khil Nayyar, Adv.

Pahl ad Si ngh Shar ma, Adv.

Ji tendra Mbhan Sharma, Sr.

Adv.
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Pradeep M sra, Adv.
Praveen Swar up, Adv.
P. V. Yogeswar an, Adv.
R Ayyam Perumal , Adv.
V. G Pragasam Adv.
V. K. Vernm, Adv.

V. N. Raghupat hy, Adv.
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Pragati Neekhra, Adv.
5

Ashok K. Srivastava, Adv.

Praveena Gautam Adv.

Abhijit Sengupta, Adv.

Ajay Pal, Adv.

Anuvrat Sharnma, Adv.

Aruneshwar Gupta, Adv.

Arun K. Sinha, Adv.

Khwai r akpam Nobi n Si ngh, Adv.

K. R Sasi prabhu, Adv.

Mohan Prasad Meharia, Adv.

Mukesh K. Gri, Adv.

Naresh K. Sharma, Adv.

Punit Dutt Tyagi, Adv.

P. V. Yogeswaran, Adv.

Raj esh Srivastava, Adv.

Sanj ay Kr. Hegde, Adv.

Shi bashi sh M shra, Adv.

Mani k Kar anj awal a, Adv.

Suni | Fernandes, Adv.

Tara Chandra Sharma, Adv.

T.V. Ceorge, Adv.

T.V. Ratnam Adv.

C. K Sucharita, Adv.

Kam ni Jai swal, Adv.

Sumita Hazarika, Adv.

Anuvr at Sharnma, Adv.



M. Pradeep M sra, Adv.
M. Samir Ai Khan, Adv.
M. S.K Verma, Adv.
UPON hearing the counsel the Court nmde the follow ng

ORDER

List the matters on Wednesday, the 10th
Decenber, 2014.

( DEEPAK MANSUKHANI ) (1 NDU BALA KAPUR)
COURT MASTER COURT MASTER



